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and we are taking steps to implement the
suggestion and try to increase the number o'f
beds.

SHRI AKBAR ALI KHAN: So far as this
disease is concerned, it should be treated on a
different level from other diseases because T.
B. is of a very special kind where we require
meither hospitalisation or at least an isolation
hospital. I know in my own State there have
been patients of a very acute type but for want
of accommodation they could not be accom-
modated. Special effort is therefore needed.

DRr. R. B. GOUR: May be a suggestion for
action, Sir.

SHRI J. S. L. HATHI: Of course, nobody
denies that.

PanpIT S. S. N. TANKHA: Has any
estimate been made by the Government to
find out the exact number of persons who
require hospitalisation?

SHRI J. S. L. HATHI: I have no in-
formation, Sir.
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(b) if so, how many have been imported
and at what rate and for what purpose?]
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fiITHE DEPUTY MINISTER oF CIVIL

AVIATION (SHRI AHMED MOHIUDDIN): (a)
and (b). Apart from a few helicopters
purchased by Border Road Development
Board the Government of India have not
imported any helicopters for civil use.]
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ported could also be produced here in any of
the Government of India undertakings?

SHRI AHMED MOHIUDDIN: I have no
information.

DRr. P. SUBBARAYAN: I suggest that this
question be put to the Defence Ministry who
have imported this.

Surl BIREN ROY: May I know whether
the Government have considered it necessary
to import helicopters even from rupee payment
countries for fighting the locust menace and
for rescue work in connection with floods?

DR. P. SUBBARAYAN: As I said, all these
questions relate to the Defence Ministry.

SHRI BIREN ROY: This is for civilian
rescue work, for relief work in connection
with anti-flood operations and for fighting the
locust menace.

SHRI AHMED MOHIUDDIN: We are now
talking about Government requirements but as
far as private requirements are concerned,
there is a private firm which has imported on a
temporary basis four helicopters for spraying
purposes, I think, in Kerala.

SHrRI BIREN ROY: Is it a fact that the
Government of India is going to manufacture
helicopters in India?

SHrRI AHMED MOHIUDDIN; I have no
knowledge and the hon. Minister has already
said that the question does not concern us.
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T[FRAMING OF RULES UNDER NORTHERN
INDIA FERRIES ACT, 1878

+138. SHRI B. N. BHARGAVA: Will the
Minister of TRANSPORT AND  COM-
MUNICATIONS be pleased to refer to the replies
given to supplementary questions on Starred
Question No. 45 in the Rajya Sabha on the
16th  August, 1961 and state whether
Government have since asked the Municipal
Corporation of Delhi to frame rules under the
Northern India Ferries Act, 1878?]
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COMMUNICATIONS (SHRI RA7 BAHADUR) :
The Delhi Administration have been asked to
frame rules under the Northern India Ferries
Act, 1878. The matter is under their
examination.]
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